List of Cases where Case Management Hearing Took Place During the Month: February, 2024

Date of Management Hearing
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SlL. No. Court District Court Room Case Type Case Number Registration | Respondent Name
Framing the Listing of Affidavit of Affidavit of Awrltten A Oral s tOtherH Next Dat
Issues Witnesses Evidence Witnesses rgumen Argumen gges/ © ext Date
ts ts aring date
South 24
P outh 2 National Highways
. arganas, Purba - )
Commercial Medinipur Authority of India
1 Court at Pasch}i)m ’ 1 MS (Com) MS (Com)/25/2020 04-12-2020 Vs 19.03.2024 19.03.2024 NA NA NA NA 19.03.2024
Alipore . M/S P K. Hospitality
Medinipur and .
Services Pvt. Ltd.
Jhargram
South 24
Commercial Parlﬁae‘;ia;’ i‘;rba Vijay Vakharia
2 Court at Pasch}i)m ’ 1 MS (Com) MS (Com)/102/2023 | 03-07-2023 Vs 19.03.2024 19.03.2024 NA NA NA NA 19.03.2024
Alipore Medinipur and Mr. Rajkumar Roy
Jhargram
South 24
. Parganas, Purba Mackintosh Burn Ltd. 28.03.2024
Commercial Medinipur Misc. Arb Vs 01.04.2024
3 Court at pur, 1 Misc. Arb (Com) : 23-06-2022 NA NA NA NA 03.04.2024
. Paschim (Com)/33/2022 The State of West
Alipore Medinipur and Bengal 04.04.2024
p 9 06.04.2024
Jhargram
South 24
Paronn s Prirba The State of West 28.03.2024
Commercial l\iedini’ ar Misc. Arb Bengal 01.04.2024
4 Court at Pasch}i)m ’ 1 Misc. Arb (Com) (Com)/4.2/2022 27-07-2022 Vs NA NA NA NA 03.04.2024
Alipore Mediniour and Mackintosh Burn 04.04.2024
p Limited 06.04.2024
Jhargram
South 24 . . .
) Parganas, Purba Indian City Properties 16.03.2024
Commercial Medinipur Limited 18.03.2024
5 Court at pur, 1 MS (Com) MS (Com)/49/2022 06-01-2022 Vs 27.03.2024 NA NA NA NA Do
Alipore Paschim Reliance Securities 21.03.2024
p Medinipur and © 27.03.2024
Limited
Jhargram
Districts of
Paschim
. Bardhaman, Ramanuj Singh Vs awaiting
Commercial Purba Money Suit Paulmech Hon’ble
6 Court at Bardhaman, 1 o 01 of 2019 15-07-2019 o - - 02-03-2024 - - - : 10-05-2024
(Commercial) Infrastructures Court’s
Asansol Bankura, Private Ltd order
Birbhum, Purulia b '
and

Murshidabad.




Commercial
Court at
Asansol

Districts of
Paschim
Bardhaman,
Purba
Bardhaman,
Bankura,
Birbhum, Purulia
and
Murshidabad.

Title Suit
(Commercial)

02 of 2020
(New No 03/2024)

15-06-2020

Kajal Pal Vs Sovan
Pal

26-02-2024

Evidence

02/04/2024 &
03/04/2024

Commercial
Court at
Asansol

Districts of
Paschim
Bardhaman,
Purba
Bardhaman,
Bankura,
Birbhum, Purulia
and
Murshidabad.

Money Suit
(Commercial)

03 of 2020
(New No 09/2024)

20-02-2020

Kazi Zainal Absar
Vs Ratnesh Verma

01-02-2024

evidence of

remaining
plaintiff

witnesses.

07-03-2024

Commercial
Court at
Asansol

Districts of
Paschim
Bardhaman,
Purba
Bardhaman,
Bankura,
Birbhum, Purulia
and
Murshidabad.

Money Suit
(Commercial)

12
of 2022
(New No 34/2024)

18-05-2022

M/S Sahida
Construction Vs

M/S RCS universal

and Co. and 2 Ors

evidence of
DW3.

11-03-2024 &
12-03-2024

10

Commercial
Court at
Asansol

Districts of
Paschim
Bardhaman,
Purba
Bardhaman,
Bankura,
Birbhum, Purulia
and
Murshidabad.

Money Suit
(Commercial)

04 of 2021
(New No 17/2024)

20-03-2021

Banful Enterprise
and Co. Vs The
Secretary, PWD,

Government of West

Bengal

further
cross of
DW 1.

15-03-2024

11

Commercial
Court at
Asansol

Districts of
Paschim
Bardhaman,
Purba
Bardhaman,
Bankura,
Birbhum, Purulia
and
Murshidabad.

Money Suit
(Commercial)

28 of 2024

13-01-2022

Samir Kumar Das
Vs Basudev Halder

02/04/202
4 for
evidence of
PW4.

02-04-2024




Districts of

Paschim
Bardhaman, disposed of|
Commercial Purba Title Suit Kousik Chowdhury as
12 Court at Bardhaman, R 09 of 2024 19-07-2023 Vs Semanta Das - - 23-02-2024 « . -
Asansol Bankura, (Commercial) alias Shrimanta Das cornpiom1
Birbhum, Purulia sed”.
and
Murshidabad.
Districts of
Paschim
Bardhaman, filing of
Commercial Purba Title Suit Kohinur Enterprise affidavit of
13 Court at Bardhaman, (Commercial) 01 of 2022 19-01-2022 Vs Cognition 27-02-2024 - witnesses 22-03-2024
Asansol Bankura, Projects Pvt. Ltd by the
Birbhum, Purulia parties
and
Murshidabad.
Districts of
Paschim hearing of
Bardhaman, the
Commercial Purba . Hossain Electric Co. amendmen
14 Court at Bardhaman, ( g{)‘;‘g@f;:l) (Nev871\12f1290/2210 nq) | 20-03-2021 Pvt Ltd Vs - - 1;;33;%3 4& t 14-03-2024
Asansol Bankura, Munendra Pal Singh application
Birbhum, Purulia (I A no. 06
and of 2024).
Murshidabad.
Districts of
Paschim
Bardhaman, M/S Mados Infra
Commercial Purba . Projects Private
15 Court at Bardhaman, ( g{)‘;‘g@f;:l) (Nev871\12f3230/22202 4 | 22°02-2022 | Limited Vs M/S - 17-02-2024 - Hearing | 18-03-2024
Asansol Bankura, Eastern Coalfields
Birbhum, Purulia Limited
and
Murshidabad.
Districts of .ﬁhng .
Paschim evidence in
Sri Piara Singh Veer chief of
Bardhaman, . .
. Vs The Chief witnesses,
Commercial Purba Money Suit 02 of 2021 Executive Officer, 09/04/202| 09-04-2024 &
16 Court at Bardhaman, (Commercial) | (New No 16/2024) | 2922921 | \i/s Hindusthan | 277022024 | 20-03-2024 ) 4& 10-04-2024
Asansol Bankura,
Birbhum. Purulia Steel Works 10/04/202
? Construction Ltd. 4 for
and .
Murshidabad. evidence of

PW1.




National

Commercial North 24 Construction Case
17 Court at Parganas, Nadia, MS (Com) 83/2024 28-03-2023 No No No No No No Manageme | 07-03-2024
Rajarhat Howrah, Hooghly Company Vs BTL nt Hearing
’ EPC Limited
M/S. NOVEL
ENGINEERING AND
TECHNICAL
Commercial North 24 WORKS PVT. LTD Case
18 Court at Parganas, Nadia, TS (Com) 50/2024 07-03-2022 | Vs WEST BENGAL No No No No No No Manageme | 13-03-2024
Rajarhat Howrah, Hooghly POWER nt Hearing
DEVELOPMENT
CORPORATION
LIMITED
Commercial North 24 Delta fabrics pvt Itd Case
19 Court at Parganas, Nadia, MS (Com) 41/2024 28-07-2021 | Vs Dolphin hosiery No No No No No No Manageme | 05-03-2024
Rajarhat Howrah, Hooghly and garments nt Hearing
M/S HIMANGA
Commercial North 24 Plg/;\%AR'I(‘:S I;I,’II‘I\I/II"I?]?DD Case
20 Court at Parganas, Nadia, MS (Com) 61/2024 01-06-2022 Vs SPENCERS No No No No No No Manageme 12-03-2024
Rajarhat Howrah, Hooghly RETAIL LIMITED nt Hearing
AND ANOTHER
Darjeeling
Jjalpaiguri,
Commercial coochbeher, MISC. ARB Sidhartha Shankar
21 Court at alipur duar, north § 3/2021 09-11-2021 chatterjee Vs Airport 17-04-2024
L S (COM) ; i
Siliguri & south dinajpur, Authority of India
kalimpong,
Maldah
Darjeeling
Jjalpaiguri,
Commercial coochbeher, Ajay kr chowdhuri Vs
22 Court at alipur duar, north MS (COM) 3/2021 17-12-2021 Kohinoor Tea company 09-04-2024
Siliguri & south dinajpur, Limited,
kalimpong,
Maldah
Darjeeling sRI ANIL KUMAR
Commercial c’g)ilcp}?;flizlr, AGARWAL Vs SRI
23 Courtat |alipur duar, north AR“Q;%'M) 4/2022 08-02-2022 P:S:: ESKJ’;':"' O’ﬂ':ﬁ' 18-03-2024
Siliguri & south dinajpur,

kalimpong,
Maldah

KUMAR MINTREI AND
OTHERS




Darjeeling

Commercial c’g)ilcp}?l;fl:llzlr, SUDESAVA SAI
’ . EDEAVOUR PVT LTD V
24 Courtat |alipur duar, north MISC. ARB 5/2022 22-03-2022 s 13-03-2024
o . L (COM) PRAKASH KR AGARWAL
Siliguri & south dinajpur,
. AND OTHERS
kalimpong,
Maldah
Darjeeling
. Jalpaiguri, M/s A.S. construction Vs
Commercial coochbeher, MISC. ARB Chief Engineer siliguri
25 Courtat |alipur duar, north : 6/2022 01-06-2022 gineer sillg 03-04-2024
o . L (COM) zone, Military
Siliguri & south dinajpur, A . .
X Engineering service
kalimpong,
Maldah
Darjeeling
Jjalpaiguri,
Commercial coochbeher, Chief Engineer (AF) and
26 Court at alipur duar, north MISC ggﬁICIAL_ 1/2022 22-07-2022 others Vs M/s S. 18-04-2024
Siliguri & south dinajpur, Chaturvedi and co.
kalimpong,
Maldah
Darjeeling
Jjalpaiguri,
Commercial coochbeher, MISC. ARB Superintending Engineer
27 Court at alipur duar, north (CdM) 8/2022 22-07-2022 PHE cell DGHC (GTA Vs 03-04-2024
Siliguri & south dinajpur, B.T Projects Pvt Ltd.
kalimpong,
Maldah
Darjeeling
Jjalpaiguri, .
M/S B. Ent V
Commercial coochbeher, MISC. ARB / u zrj’;pvr:e s
28 Court at alipur duar, north § 10/2022 22-07-2022 P L 15-03-2024
o . . (COM) Communication and
Siliguri & south dinajpur,
. others
kalimpong,
Maldah
Darjeeling
Jjalpaiguri,
Commercial coochbeher, Nilesh Trading and co.
29 Court at alipur duar, north MS (COM) 7/2022 12-09-2022 Vs Kohinoor tea co. pvt. 27-03-2024
Siliguri & south dinajpur, Itd.

kalimpong,
Maldah




Darjeeling

Jjalpaiguri,
Commercial coochbeher, State of WB pw roads
30 Court at alipur duar, north MISngﬁICIAL- 2/2022 11-11-2022 directorate Vs M/S nanu 08-04-2024
Siliguri & south dinajpur, Shome and co.
kalimpong,
Maldah
Darjeeling
Commercial c’g)ilcp}?l;ill:ller,, Rajp:ath Contractors and
. Engineers Ltd. Vs State
31 Court at alipur duar, north MS (COM) 9/2022 13-12-2022 09-04-2024
Siliguri | & south dinajpur, of West Bengal and
. others
kalimpong,
Maldah
Darjeeling
Jjalpaiguri,
Commercial coochbeher,
32 Courtat |alipur duar, north MISC. ARB 16/2023 14-02-2003 | M/3 Apextechnology Vs 20-03-2024
R I (COM) IRCTC Ltd.
Siliguri & south dinajpur,
kalimpong,
Maldah
Darjeeling S basu Rai Chowdhuri
Jjalpaiguri, and Himalayan road
Commercial coochbeher, Construction Pvt. Ltd Vs
33 Court at alipur duar, north MISC ggﬁICIAL_ 3/2023 28-02-2023 Superintending 19-03-2024
Siliguri & south dinajpur, Engineer, National
kalimpong, highway Circle no Il PW
Maldah roads and others
Darjeeling
Jjalpaiguri,
Commercial coochbeher, Miky Metals Ltd. Vs
34 Court at alipur duar, north MISC EX (COM) 1/2023 05-04-2023 Nayan Ghosh, M/s 19-04-2024
Siliguri & south dinajpur, Gopal Traders
kalimpong,
Maldah
Darjeeling
Jjalpaiguri,
Commercial coochbeher, SK Restaurants pvt. Itd.
35 Court at alipur duar, north MISC (COM) 1/2023 01-08-2023 Vs M/s Delicious food 04-04-2024
Siliguri & south dinajpur, and beverages

kalimpong,
Maldah




Darjeeling

Jjalpaiguri,
Commercial coochbeher, MISC. ARB M/s Greenol Pvt Ltd Vs
36 Court at alipur duar, north § 18/2023 06-10-2023 University of North 09-04-2024
L I (COM)
Siliguri & south dinajpur, bengal
kalimpong,
Maldah
Darjeeling
Jjalpaiguri, FUTURE MARKET
Commercial coochbeher, NETWORKS LTD (FMNL)
37 Court at alipur duar, north TS (COM) 3/2023 05-12-2023 Vs DEEPAK JAISWAL 09-04-2024
Siliguri & south dinajpur, PROPRIETOR OF
kalimpong, KOHINOOR JEWELLERS
Maldah
STATE OF WEST
Darjecling BENGAL, THE
jalpaiguri SUPERINTENDING
Commercial c’oochbehelz, MISC 1\/}[3:1211-(1} Algf\:ﬁgiA
38 Ccrgrt a.t alipur dua.r, 1.10rth ARB(COM) 19/2023 05-12-2023 BARRAGE CIRCLE 05-04-2024
Siliguri & south dinajpur,

kalimpong,
Maldah

VS GOURANGALAL
CHATTERJEE
CONSTRUCTION
PVT LTD.

Total Number of Cases where Case Managemnet Hearing took place during the Month : 38




